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Before Sh. Mehar Singh, Assistant Collector, 2nd Grade, Sub-Tehsil Bagshar,
District Mandi (H. P.)

File No. 1 17/2025
Date of institution : 26-09-2025
In the matter of :—

Uma Gautam d/o Sh. Mansha Ram, at present w/o Sh. Kailash Chandra Gautam, r/o Muhal
Marandi, Sub-Tehsil Bagshar, District Mandi (H.P.) .Applicant.

Versus

General Public ..Respondent.

Proclamation for the Correction of Name in Revenue Records

An application has been filed by the aforesaid applicant in which she has submitted that her
name is registered as Uma Devi, in revenue record of Muhal Marandi/343 of Village Revenue
Circle Riunsi, but her name is Uma Gautam in Gram Panchayat record and in all other photo ID's.
That the applicant requested to change her name in revenue record from Uma Devi to
Uma Gautam.

Therefore, the general public is hereby informed through this notice that if any person who
has any objection regarding this name correction, can file the objection personally or in writing
before this court on or before 24-10-2025 from the date of this notice after that no objection will be
entertained and the name shall be corrected accordingly.

Issued today on 26th day of September, 2025 under my hand and seal of the court.

Seal. Sd/-
Assistant Collector 2nd Grade,
Bagshar, District Mandi (H.P.).

Before Sh. Mehar Singh, Assistant Collector, 2nd Grade, Sub-Tehsil Bagshar,
District Mandi (H. P.)



File No. : 16/2025
Date of institution : 26-09-2025
In the matter of :—

Kiran Bala d/o Sh. Devu, s/o Parso, at present w/o Sh. Inder Singh, r/o Shakrodi,
P.O. Chabha, Tehsil Sunni, Distt. Shimla (H.P.) .Applicant.

Versus

General Public ..Respondent.

Proclamation for the Correction of Name in Revenue Records

An application has been filed by the aforesaid applicant in which she has submitted that her
name is registered as Babli, in revenue record of Muhal Thalli/126 of Village Revenue Circle
Tattapani, but her name is Kiran Bala in Gram Panchayat record and in all other photo ID's. That
the applicant requested to change her name in revenue record from Babli as Kiran Bala.

Therefore, the general public is hereby informed through this notice that if any person who
has any objection regarding this name correction, can file the objection personally or in writing
before this court on or before 24-10-2025 from the date of this notice after that no objection will be
entertained and the name shall be corrected accordingly.

Issued today on 26th day of September, 2025 under my hand and seal of the court.

Seal. Sd/-
Assistant Collector 2nd Grade,
Bagshar, District Mandi (H.P.).

Before Sh. Mehar Singh, Executive Magistrate, Sub-Tehsil Bagshar,
District Mandi (H. P.)
File No. : 15/2025
Date of institution . 26-09-2025

In the matter of :(—

Smt. Suneharu Devi d/o Sh. Thakar Dass, Village Chanyana, P.O. Jassal, Sub-Tehsil
Bagshar, Distt. Mandi (H.P.) Applicant.

Versus

General Public ..Respondent.

Proclamation for the Correction of Name in Revenue Records



A case for the delayed registration of birth case of Smt. Suneharu Devi d/o Sh. Thakar Dass
has been received from worthy Additional District Registrar (Birth & Death)-cum- District Health
Officer (MOH), Mandi, District Mandi, H.P. vide letter No. HFW-MND (Delayed Birth & Death)
2025/- 10882 dated 20-10-2024, in which the applicant has requested to issue Birth Certificate and
her birth be registered as 01-06-1952 at Gram Panchayat Tattapani as per Registration of Birth &
Death Act, 1969 u/s 13(3)

Therefore, the general public of Gram Panchayat Tattapani is hereby informed through this
notice that if any person has the objection regarding this registration of birth, can file the objection
personally or in writing before this court on or before 24-10-2025 at 10.00 A.M. The objection after
24-10-2025 will not be entertained and the birth will be registered accordingly.

Issued today on 26th day of September, 2025 under my hand and seal.

Seal. Sd/-
Executive Magistrate,
Bagshar, District Mandi (H.P.).

Before Sh. Mehar Singh, Assistant Collector, 2nd Grade, Sub-Tehsil Bagshar,
District Mandi (H. P.)

File No. : 18/2025
Date of institution : 26-09-2025
In the matter of :—

Daya Kaushal d/o Sh. Hari Krishan, r/o Muhal Churag, P.O. Churag, Sub-Tehsil Bagshar,
Distt. Mandi (H.P.) .Applicant.

Versus
General Public ..Respondent.
Proclamation for the Correction of Name in Revenue Records

An application has been filed by the aforesaid applicant in which she has submitted that her
name is registered as Dayavanti in revenue record of Muhal Churag/242 of Village Revenue Circle
Riunsi, but her name is Daya Kaushal in Gram Panchayat record and in all other photos ID's. That
the applicant requested to change her name in revenue record from Dayavanti to Daya Kaushal.

Therefore, the general public is hereby informed through this notice that if any person who
has any objection regarding this name correction, can file the objection personally or in writing
before this court on or before 24-10-2025 from the date of this notice after that no objection will be
entertained and the name shall be corrected accordingly.

Issued today on 26th day of September, 2025 under my hand and seal of the court.
Seal. Sd/-

Assistant Collector 2nd Grade,
Bagshar, District Mandi (H.P.).






